NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH

COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 11.06.2018.

PRESENT: 1.Hon’ble member (J) Shri Rajeswara Rao vittanala,
2.Hon’ble me_mber (T) Dr. Ashok Kumar Mishra
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SL. NAME (IN CAPITAL)
NO. & PHONE NUMBER REPRESENTATION TO WHOM SIGNATURE
8/ A
L SHm CumosR Veto oo

-
726 BbLE oS 2.3 Z____,/

ORDER

Heard the Learned Counsel Shri. Shyam Sundar for Peitioner.

Post the case for hearing on 19.07.2018.

Do s )

(Dr. ASHOK KUMAR MISHRA) ( RAJESWARA RAO VITTANALA)
MEMBER (TECHNICAL). MEMBER (JUDICIAL).
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